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o = O ANNEXURE-C
SALE MOTICE FOR SALE OF IMMOVABLE / MOVABLE PROPERTIES, APPENDIXN-IV-A [See proviso to Rule & (2) & 8 (6)]
cusm;lm s ': H E n u ""E ' E-Auction Sale Matice for Sale of immavable ! Movabde Assets under Ehe Securitisation and Beconsireshion of Financial Assets and Enforcement
M Of Security interest Act, 30032 read with provise bo Rube B2 & 8(G] of the Security Interest (Enforcement) Rules, 2002 Nalice & harelby gheen bo
PUBLIC NOTICE PUBLIC ANNOLUNCEMENT the public in general and in particular to the Barrowens), Mortgagens) and Guarantaris) that the balow deacribad immavable / movakla propesty
{HE‘QU'EtiC‘” 14 of the |I'IEG|‘-’E|1C}" and Bankru F-'tE':-f Board of India .n?nrtgage_d,-'t'!argeqmme E-i:c.u red-:fre-:l }-:ur.di*-:uss?_ssm -:-".-:-h ih has_ eantaken IE:.'I:I'HE' f.ul:n:nnE&n:l 'i.ll‘ﬁl:bEl-"DTEﬂnhm Han:r:la.!:;e::gred Craditor,
PROPERTY RESIDENTIAL BUILDING AT DADAR FOR SALE (Voluntary Liguidation Procoss) Roguiations, 2017) 1w te i i ¥l e o e ey Ckma Ay e ot e o
Subjact expressly 1o the prior sanclion of the Charity Commissioner, Maharashira (CC), the FOR THE ATTENTION OF THE STAKEHOLDERS OF merfined below:- o B i ) i ' :
;’n.r:tlaes nﬂg:ﬂ“&g Euldﬂrlg 3?;”“&? E"i:"f T""EF ;:m "PTR.. r’;‘? (502 iE,-:II'.f'I:g'I(T_.Ir_u.qI i ENGAGED INSURTECH PRIVATE LIMITED 'r5r / R B i Give Short description Total Dues. / Resarve Price | Status of Possession
PROPERTY FOR SALE e B e b s poper Y MR TS| [ Manaof Coriosits Pavsci ENGAGED INSURTECH PRIVATE LIMITED | || Bo of the movable / immovable| Date of E-Auction / | EMD Deposit | [Constuctive / Physical
being a bulding of ground and two storays situate al Plot No.671, Dadar Matunga Estate, L : : ernddet : : Lot rrower/s / property with known Time of E-Auction / / Property Inapection
Road No.13, Dadar Parsi Colony, Dadar, Mumbai-400014 slang with land adjacend thereto | | 2| Date of incorporation of Corporate Person 18-08-2020 No.|  Guarantor/ Mortgagors gl N Pratpesiapisa il B i Date & Time
At Mohali Near admeasuring approximately 551 sq.mirs. (Property’) for demolition and redevelopment, which 3| Authanky under which Corporalie Ragistrar of Companias, Mumbai e o i F TR TR o
Chandigarh 928 S FT bids must comply with all the following terms and conditions: - | Parsan is incomparated iregetared Pﬁ:r o EL“.;‘“E'EﬁD'ﬂEFi?.E I_:c-11 nlaecic-: : hﬁr;ﬁ_ aﬁd Ieg:" _1_1-__-_7_ P e
Office Space In TDI 1. The Propesty comprises of a MHADA covered residential buikiing having six Parsi tanants 4. Corparate idensty number | mited Aabiity UT4859MHI020PTC G361 Cro Giaicle, 7th Fhase, 01, G2 |8 i, AdE. ot Ho 266 | charges w.e.t, 0104 2021 = _15__.::_?;.1
Business Centre ( (‘Tenants') and the sale is on an ‘as is where is' basis, subject to the Tenants, whose |dentty number of Corporate Parson : . 5 NS-18 & 17 (F), Aditysaur recorded under Khata No. 279, |  less recovery if any as P ALES0X e
Offices’- Concept) 9 rehousing during and after raconstruction, shall be the Punchaser's obligation. 5. Addrass ﬂ;ﬁu'ne ragistered Office and 205, Shiv Shekli Estate, Opp Damodarpank Inclustrial Area, Mear Dmmi fido, Land measuring am area of 123)  per Demard Moice HEnt 0= PM £
incipal office (i any) o - f G } 1 i Mun ilyapur, Jamsheds 2 Decii 25 Date 09.04.20F1 el 5
Work Stations, Manager 2. The Propedy is covenanled for the use and accupation of Parsi Zoroasirians only and the T e o hghi?;:;ﬁéiﬁ:]hgga;rﬁl it 2::3??;;:;Zelctqi:sih :Liﬁ-n'l;:linﬁzrp '-It:lhtg-_r;ﬁrup :'3 3: 01.2024 'f-:m RRORIEN
':-ﬂ-_l.'ill"l. 24/T Security Purchaser will have to undertake to abide by the covenant at all fimes even after the sale & | Liauidation commancament date ol 12_“‘1_2[..2;' l ‘-l._-.g;::;l.ungrl. ern.F'.;l‘.;'u. F!-.;Iri; -|: land measuring an ares of G2 uz:nﬁ. F'ﬂl;l to OO PR
Suitable For IT COY &0 4, Every bid must ba placad in a sealed envelape containng comprehansive KYC delsls and Conporate Person Poeti, Pyt Dffice F,L-",'mh gﬂ:url-.qmiuq ::;Ta ﬁsénﬁ
lakh 9872995253 the: track record of the: bidder and state a offer price for purchasing the Property, including 7.| Mame, address, email address, teiephane Name: Damodar Prasad Gupta el mmt - !;5- Ftica ElnslI:EmEﬂblhh.'n in
Whatapp termz of payman, rumiber and the regisiration number of  Address: First Fioor, 14 Rani Jhans: Road, Near :Lsgaﬁér;y'::fgnﬁ:;ﬁ;c‘f&;1 the name of Mrs, Santun Do,
00502 34467 -1 4, The bid must be accompanied by a Pay Order | RTGS of Rs. 10 {ten) Lakhs which shall the: Liquidetor Jhandzwalan Tempie, New Dalhi-110055 Off Tara Tiring Road, via ent) W/a M. Bambam Choudhasy.
bie adjusted against the purchase consideration, I he bid is successiul, i shall be refurded Email bd: sgedalfigmail cam Hagar, East Singhbhum DA £ Bork - P
withaul nbarest. if the bid is nof accepted, within 10 working days. of the cpening of bids. Telephone Mo: +01 98710 474801 Jharkhand - 32002 253 & ?ﬁ:rl I.',}_;n;:l Eaat F'.l::_'
“IMPORTANT" i . el Insolvency Professional, holding Registration No.. Mir. Sushil Kumar Agarwal (Director) Lo 567 & 252 (Anrh) Wess -
_ o Ell;jnf duty, registration and all othar expensas shall be bome and paid by the successiul . IBBINPA-D02IP-NDOSSTI2020-207 113223 Difiex 25, Viaya Heritogs, R:mﬂ i P.;:N:: F:?.rﬁill W
g g 3 4 it st 1 B E o h bid led anvel deposited &t the office of the T LA i 13 o of o T-addad it i
i Tha el G 1 . Every such bid in & sealed anvelope must ba deposited at the office of the Trust e : - : " ol v , Jamehedaur - 831005, Jharkhand.
el i o g B at 236A, Tardeo Road, Javeji Dadaji Marg. Tardeo, Mumbai - 400007, on or before 12 :‘ﬂ;ﬁgﬂgﬁ?ﬂnﬁg‘m e Engaged. Insurtech Private Limited has' commenced voluntary M. Bambam Kumar Choudhary [Directer) : FLNo. 3104, Prem Chand Path, Baridi Basti,
T I T e ve— nooe on 151 Fel:uruar:,' 034 ard all such offere shall be IJFIEﬂEIﬂ in the presence af thi T':I . g f ) " | ) ) Besade Magababa Mardin, Basidin Colory. PO Baridih, Jamshedpur - B310AT, Farkkand.
cared 44 & remil o Do W hiddars, ca a date io be nfimated io the biddars. i stakieholders of Engaged Insurtech Privabe Limited are herety called upon to subenita proaf of their Mr. Rajesh Kumar Yadav (Director] : Banalis, P.S. Bahakds, Dist-Mayurbhars, Odisha - TE7046
:.:.Ir'--:': -'. .-.Lr.-‘_;.r:_- - : : L b e : claims, anar before 11-02-2024, fofhe iquidztor at the eddress mentioned aqainst ltem 7, Mrs. Mok Sahu {Directon) = Tierm, F-1604, Lodda Splendorm, Bfyanderpada; G @ Road,
Pt Vo Shslorn recomnendt f. lLis expressty declared and nolibed thal the Truslees are under ng sohigation WhRISORVEr | e, gyannia cracitns shall submit their proof of claims by electronic means only. A other stakeholders Thare (West), Murnbai - $30615, Maharashira
hext il ; TP b accapt fhe highest valid bid, and may in thear absofute discretion, reject any and all bids, i ez : A Al : = = =
. withaut assigning any feasan far the same meay submit the prooé of ciaims inperson, by post or by electronic means M5 Oracle Consultancy Pvt. Ltd. - 118 & 119, dsheana Trade Certar. Tata-Kandra Main Foad
ity il vt & i : Submission of false or misleading proofs of claim shall attract penalties. Sl Adityapur. lamshedpur - 831013, Jhaskhiard.
BN 0N BN BT 7 T T The Board of Trustees of the Damodar Prasad Gupta Mirs. Santun Devl ([Rirecter] | Mo, 3104, Prem Chand Path, Baricth Bastl. Baside Magsbaba Marndir,
shatsoeve. Regised ienes we o Dated this 14th day of January 2024 BOYCE TRUST FUND —— Liguidator for Engaged Insurtech Private Limited KPR A SN =10 L Lm0 e
[ Ary{ e | PREROENE 1D Dda Sharabe = y ] § H 5 : T L S = —h =
BT P‘Jam;.' N;El'f.'.l:lEhhi I"“‘IWnqlEEF?_:;;EAE-E?Dl%‘?llllﬁ'f.r?ggﬂ%ﬁﬁ%ﬁﬁﬁ:;ﬁ& For detailed terms and conditions of sale, please refer / visit to the website link https:/ www bankofbaroda.ln/
— e-auction.htm and hittps:/ ‘bob.auctiontiger.net, EPROC/ . Also prospective bidders may contact the Authonsed Dfficer an
Mobile Mo, Q065737 TEE,
Dated - 13002024 | Place : Jamshedpur 545 duthorsed CiTicer, Bank ol Baroda
l A PUR ANNOUNCEMEN OR INFORMATION PURPO ONLY AND NOT A PROSP US ANNOUN VIENT. THIS DO NO ON U AN INVITATION OR O RTO A .l-
3 2 9 : y Number of successfal ¢ : y
PURCHASE OR SUBSCRIBE TO SECURITIES. THIS PUBLIC ANNOUNCEMENT IS NOT INTENDED FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA. Sk WW sk’ Total No Sk st A"°°at_'°" SabTLOL THIDSIOLSLLLEDD dostis Totat No. of st
No, applied for applications | total Shares applied | total per Applicant allottees to applicants total | shares allocated total
I B L F I N AN c E L I M I I E D (Category wise)|  received in each category applicants (after rounding) /alloted
Before After
Corporate Identification Number: U65999GJ2017PLC098565 () () (3) (4) () (6) | Rounding | Rounding (9) (10) (11) (12) (13)
Our Company was originally incorporated as a private company in the name and style of “IBL Finance Private Limited” under Companies Act, 2013 vide certificate of incorporation dated August 03, off off
2017 issued by Registrar of Companies, Central Registration Center. Our Company was converted into a public limited company pursuant to the special resolution passed by the Shareholders of our (7 (8)
Company at the Extra-Ordinary General Meeting held on April 27, 2023 and consequently upon conversion, the name of our Company was changed to “IBL Finance Limited” vide a fresh certificate of . = |
incorporation dated May 22, 2023, bearing Corporate Identification Number U65999GJ2017PLC098565 issued by the Registrar of Companies, Ahmedabad. & 42000 4 0.14 164000 0.53 251775 2000 1 1 4 0.65 8000 0.44 |
Registered Office: Shop-151, Silver Stone Arcade, Near. Kantheriya Hanuman Temple, OP-34/A+B+C+D, FP-50, Singanpore, Causeway Road, Katargam, Surat - 395004, Gujarat, India. 42000 0 0 000 2000 1 4 00 000 011 ]
Tel No: 9328116900 | Contact Person: Dilipbhai Chauhan, Company Secretary and Compliance Officer T
PROMOTERS OT OUN COMPANY: MANISH PATEL, PIYUSH PR TANSUKHRHAT Pi YT 1 PR PV A TN [ Y R A A L FV R A PR T, 21 44000 1 0.04 44000 0.14 2634 2000 1 1 1 018 2000 EI.11|
. i BEING MADE IN ACCORDANCE WITH CHAPTER IX OF TH Bl ICDR REGULATIONS (IPO OF SMALL AND MEDIUM ENTERPR 22 46000 1 0.04 46000 015 2758 2000 1 1 1 (.16 2000 0.11 |
AND THE EQUITY SHARES ARE PROPOSED TO BE LISTED ON EMERGE PLATFORM OF NSE LIMITED (“NSE EMERGE”) s 48000 5 0.4 144000 0.47 BTTAT 2000 1 1 3 0.49 &000 0.33 I
Our Company has filed the Prospectus dated January 02, 2023 with the RoC and trading of the i
Equity Shares Allotted pursuant to the Issue is expected to commence on January 16, 2024. 48000 0.00 0.00 2000 1 3 0.00 2000 0.1
DR JF F JTVIEN 24 20000 13 0.48 BS0000 2,13 2007 46 2000 1 1 13 2N 26000 1.42 I
INITIAL PUBLIC ISSUE OF 65,50,000 EQUITY SHARES OF FACE VALU ’) OF IBL FINANCE LIMITED (“THE COMPANY” OR THE “ISSUER”) FOR 50000 0.00 0,00 000 . 1 0.00 12000 oés |
CASH AT A PRICE OF % 51/-PER EQUITY SHARE (THE “ISSUE PRICE”), (INCLUDING A PREMIUM OF % 41/-PER EQUITY SHARE), AGGREGATING < 3,340.50LAKHS (“THE ISSUE”), OF e hair il | el R = ki — |
WHICH 3,30,000 EQUITY SHARES OF FACE VALUE OF < 10/- FOR CASH AT A PRICE OF ¥ 51/- EACH AGGREGATING ¥ 168.30 LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY 25 D2000 1 0.4 22005 0.17 T 4000 1 1 1 016 4000 044
MARKET MAKER TO THE ISSUE (THE “MARKET MAKER RESERVATION PORTION”). THE ISSUE LESS MARKET MAKER RESERVATION PORTION I.E. ISSUE OF 62,20,000 EQUITY » 1 - 1 4 1 ’ . 5 I
SHARES OF FACE VALUE OF % 10 EACH FOR CASH AT A PRICE OF  51/- PER EQUITY SHARE, AGGREGATING TOZ 3,172.20 LAKHS IS HERE IN AFTER REFERRED TOAS THE “NET | |£2| w6000 1 0.0 26000 018 | SR dod 0.16 4000 b.ez |
ISSUE”. THE ISSUE AND THE NET ISSUE WILL CONSTITUTE 26.49 % AND 25.15 % RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF THE COMPANY. FOR 57 SE000 i 004 | &a000 .19 7T 4000 1 i i b6 4000 N2 |
FURTHER DETAILS, PLEASE REFER TO CHAPTER TITLED "TERMS OF THE ISSUE" BEGINNING ON PAGE NO 228 OF THE PROSPECTUS. -8 =000 4 ; i 240000 079 “5a7 2000 1 . 065 3 l
RISKS TO INVESTORS 14 - - L - 5000 4 {
1. Our Company, Directors and Promoters are subject to certain legal proceedings and | 9. WEIGHTED AVERAGE PRICE AT WHICH THE EQUITY SHARES WERE ACQUIRED BY RO000 0.0 000 | 2000 3 4 .00 EO0N {33 ]
any adverse decision in such proceedings may affect our business, financial OURPROMOTER IN THE ONE YEAR PRECEDING THE DATE OF THE PROSPECTUS: | P 20000 1 0,04 20000 023 | " 000 ] 1 1 016 4000 022 |
2 8?1?(fIiII:I::c?:Idpr:r?‘zlrtr:\::\gz ?;a;:ﬂ}(s:.ularly vulnerable to interest rate volatility. If we are Name Number of Shares| Weignted Cost of Acquisition per Equity Share (in <)* L ' : al i : Ll
. . 0 { 3
unable to manage interest rate risk in the future it could have an adverse effect on our LAERIAE P AR £ il 75000 : 0 75000 0% | wuili 4000 d 1 J 0.1 400 0.22 _I
net interest margin, thereby adversely affecting business and financial condition of | [ Piyush Patel 22,19,386 2.08 K3 | 80000 B 0.21 480000 1.57 | 479583 4000 1 1 B 0.97 24000 131 |
our Company. Mansukhbhai Patel 19,91,334 3.0
3. Our technology-driven underwriting, risk management and collection processes may | [fanishbhai M Patel HUF | 2184004 701 20000 0.00 £.00 200d 1 4 0.00 4040 0.22 ]
ggzrggoa:‘l;le to effectively identify, monitor or mitigate the risks in our lending VansukhBharK PateTHU 50808 700 .3'2. ?2':”':' | i | 004 1 B2000 [ 0.97 1 4916 A000 1 1 | q | 0.16 . 4000 0.22 !
4. Our cloud computing software and data centres for our primary and backup data ;’252‘392;""9“ RyES i erY AUV CEDNECOS ONIEIE0-ACE QUM aateasianiaLy 33 90000 0.04 80000 0.29 5335 G000 1 1 1 0.16 6000 0.33 |
storage may experience system downtime, prolonged power outages or shortages. ’ - T
5. Our business processes a large amount of data, including personal data, and the 10.THE AVERAGE COST OF ACQUISITI(_)N PEREQUITY SHARE TO OUR PROMOTERAS H 32000 1 0.04 92000 0.0 313 G000 1 1 1 0.1 6040 0.33 .
improper collection, hosting, use or disclosure of data could harm our reputation and AT THE DATE OF THE PROSPECTUS: %5 JAD00 7 0.07 196000 .64 5475 /OO0 1 1 2 0.32 12000 0.66 |
have an adverse effect on our business, financial condition, results of operations and Name Number of Shares; Weighted Cost of Acquisition per Equity Share (in <)* ]
cash flows. Manish Patel 1917974 560 ] 100000 T 0.25 T 224 004 B5 GO0 1 1 i g 42000 230 |
6. Our business requ_ires substantial capital,_an_d any dis_ruptic_m in fu_n_ding sources Piyush Patel 78,9938 377 17 102000 9 0.04 102000 0.33 6115 G000 1 i 1 0.16 8000 0.93 |
would have a material adverse effect on our liquidity and financial condition. f
7. High levels of customer defaults or delays in repayment of loans could adversely | | Mansukhbhai Patel 19,368,054 491 an 108000 2 0.07 216000 0.71 §474.5 GO0 1 1 2 (.32 12000 0.66 |
affect our business, financial condition and results of operations. Manishbhai M Patel HUF | 27,78,994 3.12 % o d 3 _ |
8. Our Company and our Promoter may not have significant experience in the business | | Mansukhbhai K Patel HUF 9,52,848 450 9 114000 1 0.0 | 114000 04 6834 6000 L 1 1 u.16 6000 0.33 |
of our Company *As certified by the Statutory Auditor VCAS & Co., Chartered Accountants dated January 02, 2024 40 140000 1 0.0:4 140000 .46 2393 2000 1 1 1 .16 A000 044 |
THE FACE VALUE OF THE EQUITY SHARES IS ¥ 10.00/- EACH AND THE ISSUE PRICE IS ¥ 51/- PER EQUITY SHARE 41 150000 1 0.04 150000 0.45 A547 A000 i i 1 016 8000 044 |
THE ISSUE PRICE IS 5.1 TIMES OF THE FACE VALUE OF THE EQUITY SHARES 2 162000 3 011 486000 168 e 10000 1 ) 3 049 30000 164
5 . L L LT F g, i
I.I.i.l-i.lii.l='=ll‘i= 5 n EG':':' 5 107 i 1 1 I
The Equity Shares of the Company offered through the Prospectus dated January 02, 2024 are | (ICDR) Regulations, 2018 as amended from time to time, the allocation in the Net Issue to the i Jibii g S 6 i UL oldl 1 g s Ll i
proposed to be listed on the NSE Emerge in terms of the Chapter IX of SEBI (ICDR) Regulations, | Public category is made as follows: (a) minimum 50% of the net issue of shares shall be allocated 180000 0.00 0.00 2000 1 Z .00 2000 o1
2018 as amended from time to time. Our Company has received In-Principle Approval Letter | to Retail Individual Investors and (b) remaining to: (i) Individual applicants other than retail R . i
dated December 21, 2023 from NSE Limited for listing our shares and also for using its name in | individual investors; and (ii) other investors including corporate bodies or institutions, irrespective 435 180000 1 0.04 190000 0.62 11390 12000 1 1 1 0.18 12000 0.66 |
the Issue document for listing of our shares on NSE Emerge. Itis to be distinctly understood that | of number of specified securities applied for; provided that the unsubscribed portion in either of 48 195000 7 0.07 392000 123 11750 12000 1 1 4 (.32 24000 131 |
the permission given by NSE Limited should not in any way be deemed or construed that the | categories specified in clauses (a) or (b) may be allocated to applicants in the other category. g : } p p : ’ 1
Issue Document has been cleared or approved by NSE nor does it certify the correctness or | | the retail individual investor category is entitled to more than allocated portion on proportionate pil 1E00d £ 0.0 396000 .40 15/Y 12000 L 1 £ 0.3z 24000 1.4 !
completeness of any of the contents of the Issue Document. The investors are advised toreferto | - gis accordingly the retail individual investors shall be allocated that higher percentage. For a8 200000 1 0.04 200004 0. 6f 11880 12000 1 i 1 0.16 12000 0.66 |
the Prospectus for the full text of the “Disclaimer Clause of the Emerge Platform of NSE Limited further details, please refer to chapter titled “Issue Structure” beginning on page no. 236 of the ;
on page 221 of the Prospectus. For the purpose of this issue the Designated Stock Exchange will Prospectus ’ ' 44 202000 1 .04 000 0,66 12110 12000 1 1 1 16 12000 0,66
be NSE Emerge. The trading is proposed to be commenced on or before January 16, 2023 '
(Subjectto recgipt of listing angd tra%ing approval from NSE Limited). Y Allinvestors have participated in this issue through Application Supported by Blocked Amount ] 220000 1 0.04 220000 0.72 13189 14000 1 1 1 0.16 14000 0.77 |
This issue is being made through Fixed Price Process in terms of Chapter [X of the Securitiesand | (‘ASBA”) process including through Unified Payment Interface ("UPI’) mode (as applicable) by Eq 0000 1 004 290000 0.75 {378R 14000 i 1 q 016 14000 o7 |
Exchange Board of India (Issue of Capital and Disclosure Requirements) Regulations, 2018 | Providing the details of the respective bank accounts / UPI ID as applicable in which the = =
(“SEB| (|CDR) Regu|ations”) as amended and Rule 19(2)(b)(|) of the Securities Contracts COfreSponding application amounts were blocked by Self Certified Syndicate Banks (the 52 224000 1 .04 204000 .96 17825 {8000 1 i 1 016 1R000 .93
(Regulation) Rules, 1957, as amended (the “SCRR"). According to Regulation 253(2) of the SEBI | "SCSBs")/ SponsorBank as the case may be. ) SOED00 i 004 206000 0.97 17745 18000 1 1 i 016 18000 n.og |
SUBSCRIPTION DETAILS !
0. { 1. i X 1
DETAILS OF THE APPLICATION: DETAILS OF VALID APPLICATIONS: = 32E000 1 04 328000 07 J SE63 20000 1 1 1 016 20000 ne |
The Issue has received 39,390 applications for 10,40,24,000 Equity Shares (Including Market o ross i ese-Repeetong T —— Al — 55 336000 1 0.04 336000 110 J 20143 20000 1 1 1 (.16 20000 1.09 |
MakerApplication of 3,30,000 Equity Shares) resulting in 15.88 times subscription. ategory appiica-|  equity | applica|  equity | appiica-| equity " n " n " ] '
The details of the applications received in the Issue from Retail Individual Investors, Non- T e 3";:;1 7:;;'26800 tg’;‘; 157";;60500 3('3°;;4 - ;'1“’6’;%00 2 sl ] s ARl i i 2500, d 1 L il el 131 |
it i inpti i etall Indiviaual Investor's ) V49,44, 04, ) ,01,00, E I e a l =
lexnsS;:)tILIng(;rs]?l Investors and Market Maker (before and after technical rejections & withdrawal) are Non~ Refal TneviduaT Tvestors |~ 2872 392000067 IO IO I 2R D 57 524000 1 0.04 524000 1.72 31413 32000 1 1 1 .16 22000 1.75 I
DETAILS OF APPLICATIONS RECEIVED (before technical rejection) Warket Maker T TIZI0 | - T | 33000 58]  BB00D 3 0.11 1764000 208 | 32850 34000 1 1 3 0.49 102000 257 |
Number of | Number of equify | Number of equity | Number of el Tk | NS0T SR | ST ] SO TR, RERNO0 0.00 0,00 2000 2 3 0.00 4000 0.22 |
Category applications | shares Bid for shares reserved as times *This includes 105 applications for 2,170,000 equity shares from Retail investors which were
: not in book but excludes bids (UPI mandates) not accepted by investors. 1 04 READ 5 4124 4 1 i 1 18 42000 A0
per Prospectus | subscribed | | ™'\ \"0C ATION: The Basis of Allotment was finalized in consultation with the Designated | || o000 L s ot i i 0 il &
Retail Individual Investor's 37,461 7,49,22,000 31,10,000 24.09 Stock Exchange i.e NSE Limited on January 12, 2024. &0 1200000 1 0.04 1200000 3.93 T8930 72000 1 1 1 016 T2000 193 |
Non - Retail Individual Investor's| 2,372 3,09,40,000 31,10,000 9.95 B. Allocation to Market Maker (After Technical Rejections): The Basis of Allotment to the | |
Market Maker 1 3,30,000 3,30,000 100 Market Maker, at the issue price of ¥ 51.00/- per Equity Share, was finalised in consultation with GRAND TOTAL 2805 100.00 30526000 100.00 615 100.00 1830000 iﬂﬂ.ﬂﬂ]
- 6550000 : NSE Emerge. The category was subscribed by 1 time. The total number of shares allotted in this : : : : : : iz,
TOTAL 40,334 10,61,92,000 ,90, 16.21 category is 330,000 Equity shares in full outof eserved portion of 3,30,000 Equity Shares, The Board of Directors of the Company at its meeting held on January 12, 2024 has taken on record the Basis of Allotment of Equity Shares, as approved by the Designated Stock Exchange viz. NSE

Emerge and has authorized the online corporate action for the allotment of the Equity Shares in dematerialised form to various successful applicants.

The CAN-cum-Refund Orders and Allotment Advice and/or Notices are being dispatched to the address of the applicants as registered with the depositories / as filled in the application form on January
15, 2024. Further, the instructions to Self-Certified Syndicate Banks being processed on or before January 15, 2024 for unblocking fund. In case the same is not received in compliance with the
applicable provisions of law, investors may contact at the address given below. The Equity Shares allocated to successful applicants are being credited to their beneficiary accounts subject to

C. Allocation to Retail Individual Investors (After Technical Rejections): The Basis of Allotment to the Retail Individual Investors, at the issue price of ¥ 51.00/- per Equity Share, was finalized
in consultation with NSE Emerge. The category was subscribed by 23.52 times. The total number of shares allotted in this category is 43,90,000 Equity shares out of reserved portion of
31,10,000 Equity Shares.

:r. No. olf. S:?res Nu:_nbe!' of % s|']l'otal No. ?f ) % Propﬁrtlonate Allocation I;IQation of [ Number olf successfull % Tota;‘l No. of % validation of the account details with the depositories concerned. The company shall file the listing application with NSE Limited on or before January 15, 2024. The Company is in process of obtaining
: (C:tip (|>e \A(l,irse) aprr;:;ia::;lns t;?al in e;:;s:agz Ig tc:?al af/aia:;isle A pl?éant Z Otltif::\tt: (aftaeprpr(l)ilann(:isn ) t;?al aIIoc:teer?Ioted tr.:?al the listing & the trading approval from NSE Limited and the trading s expected to commence on January 16, 2024
e et Hlore Ee Kfter i : Note: All capitalised terms used and not specifically defined herein shall have the same meaning as Ascribed to them in the Prospectus dated January 02, 2024.
(1) () (3) 4) (5) (6) (7) Rounding off| Rounding off (10) (1) (12) (13) (14) DISCLOSURES PERTAINING TO THE LM'S TRACK RECORD ON PAST ISSUES WITH ABREAKUP OF HANDLING OF SME IPOS FOR THE LAST 3 YEARS:
(8) 9 FEDEX SECURITIES PRIVATE LIMITED
1 2000 36584 100.00 | 73168000 100.00| 4390000 120 2000 3 | 50 2195 { 100.00 4390000 |100.00 TYPE FY 2020-21 FY 2021-22 FY 2022-23
GRAND TOTAL| 36584 100.00 73168000 100.00 | 4390000 2195 100.00 4390000 |100.00 SVETPO - 5 - £ - 7

D. Allocation to Non- Retail Individual Investors (After Technical Rejections): The Basis of Allotment to the Non-Retail Individual Investors, at the issue price ofZ 51.00/- per Equity Share, was MAIN BOARD 0 0 0

finalized in consultation with NSE Limited. The category was subscribed by 9.82 times. The total number of shares allotted in this category is 3,05,26,000 Equity shares out of reserved portion of

31,10,000 Equity Shares. NOTICE TO THE INVESTORS CORRIGENDUM TO THE PROSPECTUS DATED JANUARY 02, 2024

(“THE CORRIGENDUM”)

Sr.| No.of Shares | Number of % to Total No. of % to Allocation Ration of | Number of successful| %to | Total No. of % to With reference to the Prospectus dated January 02, 2024 filed by the Company with RoC and the National Stock Exchange of India Limited in relation to the Issue, the Applicants should note the
No| applied for applications total Shares applied | total per Applicant allottees to applicants total | shares allocated| total following:
(Category wise)|  received in each category applicants (after rounding) [alloted 1. On page 316 of the Prospectus, under chapter "MATERIAL CONTRACTS AND DOCUMENTS FOR INSPECTION - B) Material documents for the Issue — 8. Tripartite Agreement dated December
Before After 22,2023 amongst our Company, National Securities Depository Limited and Registrar to the Issue", the date of the agreement shall be read as “December 22, 2022” globally.
(1) 2) ) () () (®) | Rounding | Rounding 9) (10) (11) (12) (13) 2. On page 316 of the Prospectus, under chapter "MATERIAL CONTRACTS AND DOCUMENTS FOR INSPECTION - B) Material documents for the Issue — “11. Copies of the audit report of our
off off Company for the Financial Year ended March 31, 2022, Financial Year ended March 31, 2021 and Financial Year ended March 31, 2020 shall be read as “11. Copies of the audit report of our
(7) (8) Company for the Financial Year ended March 31, 2023, Financial Year ended March 31, 2022 and Financial Year ended March 31, 2021
2000 = INVESTORS, PLEASE NOTE
1 it 18% & nsdanal i : i 3 & 2 +.98 444000 M2 On account of festival holiday of Makar Sankranti in the state of Gujarat on Monday January 15, 2024, the release of this advertisement in Gujarat Ahemdabad Edition of Financial Express newspaper
2 G000 227 g.04 1362000 446 | 350.69 200 41 | ZET 41 6.65 | 82000 4.43 shall be released on Tuesday, January 16, 2024. Additionally, we have released this advertisement in Karnavati Express Gujarati Edition for circulation in the state of Gujarat.
. - - I | The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Bigshare Services Private Limited atipo@bigshareonline.com. All future correspondence in this
3 Lﬂl}_"?_':_ 284 1?'_‘1?_ ‘_2_-’?':'”‘" 744 _I__:EEI 24 m 17 21__ BE 1.0z | 135'?:'}' ]’fE bl regard may kindly be addressed to the Registrar to the Issue quoting full name of the first/ sole applicants, serial number of the application form, number of shares applied for and Bank Branch where
4 10000 74 2F4 740000 247 | 509 49 2000 11 37 77 3ET 44000 240 the application had been lodged and payment details at the address of the Registrar given below:
5 12000 21 0.75 52000 0.3 | 719.38 2000 a L a 1.30 16000 0.87 BIQSHARE SERVICES PRIVATE LIMITEQ LEAD MANAGER TO THE ISSUE
1 - Office No. S6 - 2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, FEDEX SECURITIES PRIVATE LIMITED
B 14000 19 .66 266000 0.67 | 839.26 2000 g |18 8 130 | 16000 0.87 Mahakali Cave Road, Andheri - [East], Mumbai - 400093, Maharashtra, India. ‘? B 7, 3rd Floor, Jay Chambers, Dayaldas Road, Vile Parle - (East),
7 16000 15 0.53 240000 0o 54 2 00 7 15 1.43 14000 0.77 Tel No.: +91 22 6263 8200 | Fax No.: +91 22 6263 8299 Mumbai - 400 057, Maharashtra, India
| Email: ipo@bigshareonline.com | Website: www.bigshareonline.com Tel No.: +91 81049 85249; | Investor Grievance Email: mb@fedsec.in;
B 18000 41 1.46 T38000 242 | 1079407 2000 2 | # 22 357 44000 2.40 - : : A
! - Contact Person: Mr. Babu Rapheal C Website: www.fedsec.in; | Contact Person: Saipan Sanghvi
| 20000 116 414 2320000 T.60 | 1198 87 2000 68 | 116 Y 11.35] 138000 .53 SEBI Registration No.: INR000001385 SEBI Registration No.: INM000010163
10 22000 1 .38 242000 .74 1318.91 2000 7 11 7 1.30 | 14000 0.77 IBL FINANCE LIMITED
1| 24000 B 0.28 192000 063 | 143875 | 2000 3 B pe7 | 12000 0.68 On behalf of fhes gfafd of Directors
12 26000 g .32 234000 0.77 1558 .67 2000 7 7 1.43 14000 077 Manish Patel
i P | Date: January 12, 2024 Chairman and Managing Director
3 i | .
13 26000 B .29 224000 073 | 167463 2000 7 7 1.43 :_ 14000 0. 77 Place: Gujarat DIN: 07840184
] 30000 13 045 | 330000 126 | 179846 | 2000 | 12 | 13 12 134 | 24000 L] THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR THE BUSINESS PROSPECTS
15 2000 9 0.18 160000 0.52 l— 19184 2000 1 i 5 0.81 | 10000 0.55 OF IBL FINANCE LIMITED.

F BO00 3 The Prospectus is available on the website of SEBI at www.sebi.gov.in, the website of the Lead Manager at www.fedsec.in, website of the National Stock Exchange of India Limited at
L cadlis 1 2.4 1wl W R4 it 1 ! 4 i | o www.nseindia.com and website of Issuer Company at https://iblfinance.in/ For details, investors should refer to and rely on the Prospectus including the section titled “Risk Factors” beginning on
17 S6000 i 21 216000 0.7 215817 2000 1 1 B 0.57 12000 0.66 page 20 of the Prospectus.

i " | The Equity Shares offered in this Offer have not been and will not be registered under the US Securities Act 1933, as amended (the “Securities Act”) or any state securities laws in the United States and
1 1 0

¥ i 4 A1t A et | 2278 2000 1 ;. b | o0 0.33 may not be offered or sold within the United States or to, or for the account or benefit of, “U.S. persons” (as defined in Regulation S of the Securities Act), except pursuant to an exemption from, orina
19 40000 10 (.38 400000 1.4 | 2308 2000 1 1 10 1.68 20000 1.09 transaction not subject to, the registration requirements of the Securities Act.

A0000 000 (.00 | 00 1 E 0.00 | 4000 0.22 The Equity Shares have not been and will not be registered, listed or otherwise qualified in any other jurisdiction outside India and may not be offered or sold, and Application may not be made by

persons in any such jurisdiction, exceptin compliance with the applicable laws of such jurisdiction.

garima advt.
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Public Notice

Mr. Kantilal D. Shah, a member of the
Suhas Modi SRA CHS Ltd. ("the Society")
having, address at Suhas Modi Road,
Ramnagar, Kandivali (East), Mumbai-
400101 and holding the share certificate
No. 216 for five fully paid up shares of
rupees ten each, bearing distinctive
number 1076 to 1080 (both inclusive) and
Flat No. 505, 5th floor of B wing, of the
Society, died on 7th September, 2014
without making any nomination. The
Society invites claims or objections from
the heir or heirs or other claimants/objector
or objectors to the transfer of the said
shares and interest of the deceased
member in the capital/property of the
Society within the period of 14 days from
the publication of this notice, in the
capital/property of the Society. If no
claims/objections are received within the
period prescribed above, the Society shall
be free to deal with the shares and interest
of the deceased member in the
capital/property of the Society in such
manner as is provided under the Bye-laws
of the Society. The claims/objections, if
any, received by the Society for transfer of
shares and interest of the deceased
member in the capital/property of the
Society shall be dealt in the manner
provided under the Bye-laws of the
Society. A copy of the registered bye-laws
of the Society is available for inspection by
the claimants/objectors, in the office of the
Society/ with the secretary of the Society
from the date of publication of the notice till
the date of expiry of its period.

For and on behalf of Suhas Modi

SRA CHS Ltd., Hon. Secretary.

Place: Mumbai
Date: 14/01/2024
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PUBLIC NOTICE
Notice is hereby given to the public that the Shares and title of Flat No.
001, (Admeasuring 460 sq.ft., i.e. 42.7 sq.meters) A/5, Shankheshwar
Nagar A1 to A9 Wings CHS. Ltd.,, Manpada Road, Nandivli,
Dombivli (East)-421 203 are being transferred fully in the name of
Smt. Chandrakanta Sanwarmal Pareek, the co-owner and widow
of the deceased late Shri Sanwarmal Suganlal Pareek who expired
intestate on December 5, 2023. After the sad demise of her husband,
Smt. Chandrakanta Sanwarmal Pareek has become the sole owner
of the flat mentioned hereinabove and She has decided to sell the
same flat. Al PERSONS having any claim in respect thereof by way of
sale, exchange, gift, mortgage, charge, trust, inheritance, possession,
lease, lien or howsoever, are requested to inform the same in writing
and with proof/evidence to the undersigned having their office at A/6,
303, Shankheshwar Nagar A1 to A9 Wings, CHS. Ltd., Manpada Road,

BECEN
(FTHTCoR-H! 370g SaRteedl A1 31T Sfean (FHicos-= RElicqer Tew Hit Hiae TH+)
TSI, R0%6 9 & )
¥t Jeaerd Uraege feifireesan gmenier @eT AeuaTehivar

Nandivli, Dombivli (East) - 421203 within 14 days from the date of
publishing this Public Notice hereof, failing which the claim or claims if
any, of such person or persons will be considered to have been waived
and / or abandoned and transfer of the title in the flat mentioned in above
shall be completed by way of sale as mentioned earlier.
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https:/lcms-assets.bajajfinserv.in/is/content/bajajfinance/om-sai-collection-website-notice-movablespdf?scl=1&fmt=pdf
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SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF ENGAGED INSURETECH
PRIVATE LIMITED

1. | Nameof Corporate Person ENGAGED INSURTECH PRIVATE
L LIMITED

' 2. | Date of Incorporation of Corporate Person | 19-09-2020

3. Authority under which Corporate Person | Registrar of Companies , Mumbai

is registered

4. | Corporate Identity Number of Corporate | U74999MH2020PTC346361
\ Person
5. | Address of the Registered Office of 205, Shiv Shakti Estate, Opp Damodarpark L
Corporate Person B S Marg, Ghatkopar (W), Mumbai City,
Mumbai, Maharashtra, India, 400086

Corporate Person
IE2 Name, address, email address, telephone Name: Damodar Prasad Gupta

number and the registration number of the | Address: First Floor,14 Rani Jhansi Road,
Liquidator Near Jhandewalan Temple, New Delhi-110055
Email Id: sgsdel@gmail.com

Telephone No: +91 98710 07801

| Insolvency Professional, holding Registration |
{ No.: IBBI/IPA-002/IP-N00997/2020-
‘ 2021/13223 ‘

' 8. 1] Last date for submission of claims 11-02-2024 \

\
!
/ 6. | Liquidation Commencement Date of 12-01-2024
\
|

Notice is hereby given that the Engaged Insurtech Private Limited has commenced voluntary liquidation
on 12-01-2024.

The stakeholders of Engaged Insurtech Private Limited are hereby called upon to submit a proof of their
claims, on or before 11-02-2024, to the liquidator at the address mentioned against Item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submisgjon of false opymisleading proofs of claim shall attract penalties.
\
o w/
iquidator: Damodar Prasad Gupta

Name
Insolvency Professional, holding Registration No.: IBBI/IPA-002/IP-N00997/2020-2021/13223

Date: 12-01-2024

: lhi 5/ Regn. MOt N
Place: New De 5/ el
%\ 1p-N00997/
13223




